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Escalation in Operational Oovst of
F.CL

725. SHRI TARIQ ANWAR: Will
the Minister of AGRICULTURE be

pleased to state:

(a) whether it is a fact that dus
to the disproportionate growth of
the FCI and steep escalation in its
operational cost most of the food-
grains subsidy is drained away and
that the FCI is now charging a
higher margin of handling cost than
officially allowed; and

" (b) if so, details thereof and
whether Government proposes to
examine the entire functioning of
the FCI to bring about allround im-
provement?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE
(SHRI R. V. SWAMINATHAN): (a)
and (b). No, Sir. The subsidy paid
to the Food Corporation of India re-
presents the d:fference betwcen the
economic cost of foodgraing and the
issue prices fixed by the Government
In addition, carrying charges of the
hational buffer are also paid to the
FCI. Thus the Corporation is re-
imbursed the actual expenditure in-
curred by it for handling foodgrains
‘for the public distribution as well <s
for helding the nalional buffer. There
i te fixed margin for handling costs;
4 38 determined every year depending
upon the turnover of the Corporation.

Procurement and distribution ex-
penses are kepl under cgonstant review
for effecting economies wherever

possible,

(w) ofe g, ot goT g GONT
Fydwr i, fiewdt arr % fewrgy et

3
i
K
:
[
3
s

%
2
’i,
3
13
335,

3
3

"

i 3

PEL]
. 2y
|

SR AR F fau g R gwEAl & dot
9T agrgar W 9fT 47 1979-80 ¥ g
famafata afeag efrere frar var & o—

foogm

faag & afcagn aqr dwrer & @A
&t qft & fAT 1. 50 o9 wuT A AT W
¥, fomd wwest 9x 150, 00 WY wfA
frrear & oo |graar W wfne &, G e
W TG qUF-TTEE T ATYTC I AZT F3 |

L o R

wgAl 9T 150. 00 Ty wia frew
TT ¥ UW AgwEar 3 & fAw 14,0 @
Wy A sgaeqT By wf § fowd i qIEe
w1 fgzar 7.0 W@ w9y 97 wS9 w7 fEEwT
7.0 ¥ T T

Installation of Pesticides Formulatiom
Plant in Maharashtra

727. SHR] RAMKRISHNA SADA-
SHIV MORE: Will the Minister of PET-
ROLEUM AND CHEMICALS be pleas-
ed to state

(a) whether jt ig a fact that _thc
Maharashtra Agro-Industries
dopment Corporation Ltd. has sent
up proposals to Government of
India for the Inatallation of & pes~
ticides formulstion plant;





